
ORISSA HIGH COURT

FILING REPORT AS ON :24/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0009494/2020 SANATAN NAYAK @ SANIA PRADIPTA KISHORE BHUYAN BALICHANDRAPUR /342 /2020

VS VS ()

STATE OF ODISHA //

2 BLAPL/0009495/2020 KUNU @ TAPAS TRIPATHY SATYAJIT MOHAPATRA (2) TIHIDI /281 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0009496/2020 D.BALA SUBRAMANIAYAN @ D.BALASUBROMANIYANSMRUTI RANJAN MOHAPATRA PODIA PS /11 /2018

VS VS ()

STATE OF ODISHA //

4 BLAPL/0009497/2020 SANBABU CHAMPIA HIMADRI KUMAR BISWAL JAGATPUR /216 /2016

VS VS ()

STATE OF ODISHA //

5 BLAPL/0009498/2020 BABULA MALLICK SARAT CHANDRA DASH RAIKIA /50 /2019

VS VS ()

STATE OF ODISHA //

6 BLAPL/0009499/2020 LAXMAN KHILLA G.N.MISHRA MOTU /59 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0009500/2020 OKILA JENA ABHAYA KUMAR PARIDA DELANGA /197 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0009501/2020 TARIF KHAN CHANDRALEKHA RAY BURLA /334 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0009502/2020 AMANAT CHANDRALEKHA RAY BURLA /334 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0009503/2020 RAMA NAG SATAYA NARAYAN MISHRA (4) JAIPATNA /97 /2018

VS VS ()

STATE OF ODISHA //

11 BLAPL/0009504/2020 SURU HARIJAN TUKUNA KU. MISHRA KOTPAD /166 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0009505/2020 SUMAN NAYAK S.K.MOHANTY KABISURYANAGAR (KODALA) /261 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0009506/2020 DINESH NAYAK S.MOHAPATRA G.UNDYAGIRI /90 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0009507/2020 NABAGHANA JENA @ MANTU DEBADATTA MOHANTY BONTH /148 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0009508/2020 SIBU @ SIBASIS @ SATYAPRIYA MOHANTY SUSANTA KUMAR MISHRA DHENKANAL TOWN /393 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0009509/2020 ANUJ GOUTAM RAJIB LOCHAN PATTNAIK JEYPORE TOWN /57 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0009510/2020 SAMARA MADKAMI RAJIB LOCHAN PATTNAIK ORKEL /170 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0009511/2020 BABU @ PRASANNA ROUTRAY SIDDHESWAR BAUG LAXMISAGAR P.S. /268 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0009512/2020 P.RAMA RAO @RAHAMA AMULYA PRASAD NAYAK BADAGODA P.S. /250 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0009513/2020 HARI SISHA RAJIB LOCHAN PATTNAIK CHITRAKONDA /130 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0009514/2020 UPENDRA PRADHAN SATYABRATA PANDA CHARMAL /89 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0009515/2020 SUKANT NAYAK AMULYA PRASAD NAYAK AIRPORT /259 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0009516/2020 GOPAL KRISHNA SAHU JUGALA KISHORE PANDA R.UDAYAGIRI /82 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0009517/2020 KAMTA PRASAD AMIT KUMAR NATH  / /0

VS VS ()

STATE OF ODISHA //

25 BLAPL/0009518/2020 PABITRA GAIN SAROJ KUMAR RPADHI MARINE PS AT JAMBO /82 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0009519/2020 GOBINDA MANDAL SAROJ KUMAR PADHI MARINE PS AT JAMBO /82 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0009520/2020 RAKESH BARIK MANAS RANJAN PANDA TALABANIA /166 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0009521/2020 PRANAB KUMAR MANDAL SAROJ KUMAR PADHI MARINE PS AT JAMBO /82 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0009522/2020 PRAMOD KUMAR PRADHAN SUBODH KUMAR MOHANTY KORAPUT VIGILANCE /28 /2020

VS VS ()

STATE OF ODISHA(VIG.) //

30 BLAPL/0009523/2020 SUBASH BENIA GHANASHYAM DASH BISSAMCUTTACK /77 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0009524/2020 SATYA RNJAN @ MANTRI BHOI SAROJ KUMAR PADHI PIPLI /91 /2018

VS VS ()

STATE OF ODISHA //

32 BLAPL/0009525/2020 SAGAR PRADHAN ANIRUDHA DAS DARINGBADI /115 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0009526/2020 LALIT BIRGANTHIA PRATAP CHANDRA MISHRA BIRMITRAPUR /135 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0009527/2020 MOHAMMAD ARBAZ ASIT KU. JENA RAMBHA (KHALLIKOTE) /174 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0009528/2020 AYUB KHAN @ MUNA KHAN ASIT KU JENA KANAS /132 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0009529/2020 DHUNA @ BALARAM PARIDA S.K.BHANJADEO KHURDA P.S. /248 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0009530/2020 BIPIN BIHARI DAS ASHOK KUMAR SWAIN (1) DASPALLA /71 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0009531/2020 DILLIP JENA @ DILLIP KUMAR JENA ABHISHEK DASH BADSAHI /84 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0009532/2020 SUBASH CHANDRA BEHERA SURYAKANTA DWIBEDI RASGOBINDPUR /204 /2020

VS VS ()

STATE OF ODISHA //

40 BLAPL/0009533/2020 SUNIL NAIK SUBASH CHANDRA RATH ODAGAON /230 /2018

VS VS ()

STATE OF ODISHA //

41 BLAPL/0009534/2020 BHARAT BARIK TAPAN JYOTI PANI RASGOBINDPUR /201 /2020

VS VS ()

STATE OF ODISHA //

42 BLAPL/0009535/2020 TUNA @ JANMEJAY BHUYAN SUSNATA KUMAR BARAL BIRIDI PS /136 /2020

VS VS ()

STATE OF ODISHA //

43 BLAPL/0009536/2020 CHATURBHUJA PALEI SUBRATA PANDA NAYAKOT /16 /2018

VS VS ()

STATE OF ODISHA //

44 BLAPL/0009537/2020 BIJU @ BISWAJIT PATRA BISWARANJAN DALAI TIRTOL /436 /2020

VS VS ()

STATE OF ODISHA //

45 BLAPL/0009538/2020 ANANT BIR DEBASIS MISHRA BHUBANESWAR G.R.P.S. /106 /2020

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0009539/2020 RINKI PRADHAN S.K.MOHANTY ASKA /431 /2020

VS VS ()

STATE OF ODISHA //

47 BLAPL/0009540/2020 SANTOSH KANSARI SATYABRATA MOHANTY (1) BOIPARIGUDA /115 /2020

VS VS ()

STATE OF ODISHA //

48 BLAPL/0009541/2020 SURU HARIJAN TUKUNA KU. MISHRA KOTPAD /137 /2018

VS VS ()

STATE OF ODISHA //

49 BLAPL/0009542/2020 SURU HARIJAN TUKUNA MISHRA KOTPAD /53 /2018

VS VS ()

STATE OF ODISHA //

50 BLAPL/0009543/2020 AKASH MEHER JAGABANDHU SAHU SOHELLA /195 /2020

VS VS ()

STATE OF ODISHA //

51 BLAPL/0009544/2020 SARBANA MANAS CHAND JEYPORE SADAR /151 /2020

VS VS ()

STATE OF ODISHA //

52 BLAPL/0009545/2020 KARTIKA BAGH MANAS CHAND KORAPUT TOWN /143 /2018

VS VS ()

STATE OF ODISHA //

53 BLAPL/0009546/2020 SUKANTA SETHI SURYA NARAYAN MISHRA RAMACHANDI /70 /2020

VS VS ()

STATE OF ODISHA //

54 BLAPL/0009547/2020 JUDHISTIRA SWAIN SURYA NARAYAN MISHRA SATYABADI /275 /2018

VS VS ()

STATE OF ODISHA //

55 BLAPL/0009548/2020 UTTAMBAR PANGI SATYABRATA MOHANTY-1 JEYPORE SADAR /86 /2018

VS VS ()

STATE OF ODISHA //

56 BLAPL/0009549/2020 SURA MALLIK RANJAN KUMAR NAYAK CHOUDWAR /446 /2020

VS VS ()

STATE OF ODISHA //

57 CMAPL/0000269/2020 HRUSHIKESHA DALAI ADV  / /
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VS VS ()

STATE OF ORISSA //

58 CMAPL/0000270/2020 SABITRI DALAI BIBHUTI BHUSAN MISHRA(2)  / /

VS VS ()

COMMISSIONER OF LAND RECORDS AND SETTLEMENT //

59 CMAPL/0000271/2020 JAGABANDHU MOHAPATRA SANATAN DAS  / /

VS VS ()

C.A.T., CUTTACK //

60 CMAPL/0000272/2020 JAGABANDHU MOHAPATRA SANATAN DAS  / /

VS VS ()

C.A.T. //

61 CMP/0000713/2020 PRAHALLAD SWAIN BIBHUDHANANDA MUDULI  / /

VS VS ()

LABANI NAYAK //

62 CMP/0000714/2020 KRUSHNA CHANDRA SAHOO B.DAS  / /

VS VS ()

ABHIRAM SAHOO //

63 CONTC/0006333/2020 PRAMOD KUMAR PATRA ADV  / /

VS VS ()

SASWATA MISHRA //

64 CONTC/0006334/2020 SUDARSAN SUNDARAY SMURTI RANJAN MOHAPATRA  / /

VS VS ()

DEBASHISH PANIGRAHI //

65 CONTC/0006335/2020 SUSANTA SENAPATI ADV  / /

VS VS ()

RAMESH CHANDRA PANDA //

66 CONTC/0006336/2020 SANGRAM NAYAK ADV  / /

VS VS ()

SMRUTIPRAJNA PRIYADARSHINI //

67 CONTC/0006337/2020 NARAYAN BEHERA ADV  / /

VS VS ()

K.C.DAS //

68 CONTC/0006338/2020 BHABANI CHARAN MISHRA MANOJ KUMAR PATI  / /

VS VS ()
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R.RAGHURAJAN //

69 CONTC/0006339/2020 KHIROD CH. MALIK ADV  / /

VS VS ()

ASHIS KUAMR PANIGRAHI //

70 CONTC/0006340/2020 SANATAN BEHERA A.BARAL  / /

VS VS ()

SAROJ KUMAR MISHRA //

71 CONTC/0006341/2020 BHAGYABATI SAHOO ADV.  / /

VS VS ()

PRATEEK SINGH //

72 CONTC/0006342/2020 KISHORE CHANDRA DASH ADV.  / /

VS VS ()

SANJEEV CHOPRA //

73 CONTC/0006343/2020 JAYASHREE PATULIA ADV.  / /

VS VS ()

SATYABRATA SAHOO //

74 CONTC/0006344/2020 HAREKRUSHNA PRADHAN ADV.  / /

VS VS ()

SATYABRATA SAHU //

75 CONTC/0006345/2020 JITENDRA KUMAR SATPATHY ADV.  / /

VS VS ()

SATYABRAT SAHOO //

76 CONTC/0006346/2020 SUDHANSU SEKHAR BADU ADV  / /

VS VS ()

RANJANA CHOPRA //

77 CONTC/0006347/2020 HALADHAR SAHU ADV.  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

78 CONTC/0006348/2020 MRIDULA BARDHAN ADV  / /

VS VS ()

SATYABRATA SAHU //

79 CONTC/0006349/2020 RAI CHARAN BEHERA DEBARANJAN RAY  / /

VS VS ()

BABULU PEREIE //
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80 CONTC/0006350/2020 SK.NASIRUDDIN DR.J.K.LENKA  / /

VS VS ()

SASWAT MISHRA //

81 CONTC/0006351/2020 SABITA PANIGRAHI P.K.BEHERA  / /

VS VS ()

DR. SAURABH GARG //

82 CONTC/0006352/2020 RAJKISHORE MOHANTA ADV.  / /

VS VS ()

ASHIS THAKRE //

83 CONTC/0006353/2020 ORISSA DRUGS AND CHEMICALS LTD ADV  / /

VS VS ()

RAJESH VERMA //

84 CONTC/0006354/2020 ANIL KUMAR PANDA ADV  / /

VS VS ()

DR. N.TIRUMULA NAIK //

85 CONTC/0006355/2020 LAXMIDHAR SAMAL ADV.  / /

VS VS ()

SASWAT MISHRA //

86 CONTC/0006356/2020 LAXMIDHAR SAMAL ADV  / /

VS VS ()

SASWAT MISHRA //

87 CONTC/0006357/2020 MANAS KUMAR PRADHAN ADV.  / /

VS VS ()

BHUMESH CHANDRA BEHERA //

88 CONTC/0006358/2020 BALUNKESWAR SAHOO ADV  / /

VS VS ()

BHUMESH CHANDRA BEHERA //

89 CONTC/0006359/2020 MALAYA KUMAR MOHANTY ADV.  / /

VS VS ()

BHUMESH CHANDRA BEHERA //

90 CONTC/0006360/2020 CHITTA RANJAN SAHOO ADV  / /

VS VS ()

BHUMESH CHANDRA BEHERA //

91 CONTC/0006361/2020 DHIRENDRA KUMAR PATI ADV  / /
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VS VS ()

ASWINI KUMAR MISHRA //

92 CONTC/0006362/2020 BIBEKANANDA PATTNAIK ADV.  / /

VS VS ()

ASWINI KUMAR MISHRA //

93 CONTC/0006363/2020 SUPRAVA MOHANTY ADV.  / /

VS VS ()

SASWAT MISHRA //

94 CONTC/0006364/2020 DURGA CHARAN SUNDARAY ADV.  / /

VS VS ()

G. MATHIVETANAN //

95 CONTC/0006365/2020 GIRISH KUMAR MOHANTY DURGESH NARAYAN RATH  / /

VS VS ()

SATYABRATA SAHU //

96 CONTC/0006366/2020 BISHNU CHARAN PANIGRAHI ADV.  / /

VS VS ()

SATYABRATA SAHU //

97 CONTC/0006367/2020 KRUSHNA CHANDRA JENA DURGESH NARAYAN RATH  / /

VS VS ()

SATYABRATA SAHU //

98 CONTC/0006368/2020 RAMESH CHANDRA SAHU ADV.  / /

VS VS ()

PRADEEP KUMAR DASH //

99 CONTC/0006369/2020 UMESH CHANDRA PRADHAN ADV  / /

VS VS ()

PRADEEP KUMAR DASH //

100 CONTC/0006370/2020 MADHU SUDAN PADHEE ADV.  / /

VS VS ()

SATYABRATA SAHOO //

101 CONTC/0006371/2020 SAROJ SAHU ADV  / /

VS VS ()

SATYABRATA SAHOO //

102 CONTC/0006372/2020 TARANISEN GARTIA ADV.  / /

VS VS ()
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PRADEEP KUMAR DASH //

103 CONTC/0006373/2020 SACHIDANANDA PRADHAN ADV  / /

VS VS ()

PRADEEP KUMAR DASH //

104 CONTC/0006374/2020 BINAYA KUMAR PANDA ADV.  / /

VS VS ()

SATYABRATA SAHOO //

105 CONTC/0006375/2020 LALIT KUMAR GARTIA ADV  / /

VS VS ()

PRADEEP KUMAR DASH //

106 CONTC/0006376/2020 THAYA SAA ADV.  / /

VS VS ()

PRADEEP KUMAR DASH //

107 CONTC/0006377/2020 SHISHUDEV SAHU ADV  / /

VS VS ()

PRADEEP KUMAR DASH //

108 CONTC/0006378/2020 MAKARDHAWAJ BHOI ADV.  / /

VS VS ()

PRADEEP KUMAR DASH //

109 CONTC/0006379/2020 BIPADA BHANJANA PANDA ADV  / /

VS VS ()

SATYABRATA SAHOO //

110 CONTC/0006380/2020 JOGINDRA MISHRA ADV  / /

VS VS ()

PRADEEP KUMAR DASH //

111 CONTC/0006381/2020 BALARAM SAHU ADV.  / /

VS VS ()

SATYABRATA SAHOO //

112 CONTC/0006382/2020 DEVENDRA KUMAR PANDA ADV.  / /

VS VS ()

SATYABRATA SAHOO //

113 CONTC/0006383/2020 MAHENDRA PADHAN @ MAHENDRA KUMAR PADHANADV  / /

VS VS ()

SATYABRATA SAHOO //
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114 CONTC/0006384/2020 ASHOK KUMAR PATEL ADV.  / /

VS VS ()

PRADEEP KUMAR DASH //

115 CONTC/0006385/2020 BABULAL PANDIA ADV  / /

VS VS ()

SATYABRATA SAHOO //

116 CONTR/0000070/2020 TANOJ KUMAR SAHOO ADV.  / /0

VS VS ()

DR.AKHILESHVAR SINGH //

117 CRLA/0000643/2020 RAJA @ RAJESH ROUT DEEPAK KUMAR SAHOO KUJANGA /177 /2014

VS VS ()

STATE OF ODISHA //

118 CRLA/0000644/2020 ALOK BHATTA KASHINATH PATTNAIK KANPUR /117 /2020

VS VS ()

STATE OF ODISHA //

119 CRLMA/0000179/2020 SANANDA DEBATA RABINDRA NATH PANDA  / /0

VS VS ()

STATE OF ODISHA //

120 CRLMC/0001806/2020 NIHARKANTI DAS SMRUTI RANJAN MOHAPATRA BALASORE SADAR /234 /2020

VS VS ()

STATE OF ORISSA //

121 CRLMC/0001807/2020 SIBA MALLICK RANJIT MOHANTY BALIANTA P.S. /127 /2020

VS VS ()

STATE OF ODISHA //

122 CRLMC/0001808/2020 MANOJ KUMAR PANDE CHEERA RANJAN SATAPATHY ORKEL /191 /2019

VS VS ()

STATE OF ORISSA //

123 CRLMC/0001809/2020 BIKRAM PRADHAN AMITAV TRIPATHY LOISINGHA(BOLANGIR) /45 /2020

VS VS ()

STATE OF ODISHA //

124 CRLMC/0001810/2020 KALIA NAYAK DIPTI RANJAN BHOKTA JEYPORE SADAR /217 /2019

VS VS ()

STATE OF ORISSA //

125 CRLMC/0001811/2020 PRAKASH CHANDRA PADHY ASHOK DAS MAHILA (BERHAMPUR) /40 /2009
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VS VS ()

STATE OF ORISSA //

126 CRLMC/0001812/2020 CHANDRAKALA PAIKARAY JITENDRA SAMANTARAY SPL.TASK FORCE /7 /2019

VS VS ()

STATE OF ODISHA //

127 CRLMC/0001813/2020 SAMIR KUMAR NAYAK S.C.DASH BALIANTA P.S. /270 /2018

VS VS ()

STATE OF ODISHA //

128 CRLMC/0001814/2020 AJIT KUMAR DWIBEDI SOURA CHANDRA MOHAPATRA SAMBALPUR TOWN /270 /2014

VS VS ()

STATE OF ODISHA //

129 CRLMC/0001815/2020 JAGABANDHU BEHERA NIRANJAN LENKA RASGOBINDPUR /200 /2020

VS VS ()

STATE //

130 CRLMC/0001816/2020 SUSANT PUJARI ADITYA KUMAR MOHAPATRA AIR FIELD P.S. /153 /2009

VS VS ()

STATE OF ODISHA //

131 CRLMC/0001817/2020 SUBASH JENA JITENDRA SAMANTARAY POLASARA PS /152 /2016

VS VS ()

STATE OF ODISHA //

132 CRLMC/0001818/2020 LAXMI PRIYA PANIGRAHI M.M.SWAIN  / /0

VS VS ()

STATE OF ODISHA //

133 CRLMC/0001819/2020 TARINISEN BEHERA G.S.NAMTOAR JODA /136 /2020

VS VS ()

INSPECTOR-IN-CHARGE, JODA POLICE STATION //

134 CRLMC/0001820/2020 SAINIK WELFARE ORGANISATION-INDIA SITIKANT MISHRA EOW,BHUBANESWAR /19 /2015

VS VS ()

STATE OF ODISHA(OPID) //

135 CRLMC/0001821/2020 GANGA @ GANGADHAR JENA P.C.MISHRA  / /0

VS VS ()

STATE OF ODISHA //

136 CRLMP/0001716/2020 YUDHISTHIR BEHERA AJAYA KUMAR SWAIN  / /0

VS VS ()
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SUPERINTENDENT OF POLICE,JAGATSINGHPUR //

137 CRLMP/0001717/2020 RATNAKAR PRADHAN ASHOK KUMAR DAS  / /0

VS VS ()

STATE OF ODISHA //

138 CRLMP/0001718/2020 RAMA NAYAK RANJAN KUMAR ROUT NUAGAM (DIGAPAHANDI) /125 /2020

VS VS ()

COMMISSIONER CUM PRINCIPAL SECRETARY, HOME DEPT., ODISHA //

139 CRLMP/0001719/2020 SURYAMANI SWAIN RAJENDRA KUMAR DASH  / /0

VS VS ()

STATE OF ODISHA //

140 CRLMP/0001720/2020 MANMATH SWAIN JAGANNATH KAMILA  / /0

VS VS ()

STATE OF ODISHA //

141 CRLMP/0001721/2020 MUTHOOT MICRO-FINANCE LTD.BBSR SIDDHARTHA SAMAL  / /0

VS VS ()

STATE OF ODISHA //

142 CRLMP/0001722/2020 MUTHOOT MICRO-FINANCE,BBSR SIDDHARTHA SAMAL  / /0

VS VS ()

STATE OF ODISHA //

143 CRLMP/0001723/2020 ASHIRBAD MANIA @ ASU R.K.ROUTRAY  / /0

VS VS ()

STATE GOVT. //

144 CRLMP/0001724/2020 SUBHAM KUMAR NAYAK P.R.MISHRA  / /0

VS VS ()

STATE OF ODISHA //

145 CRLMP/0001725/2020 SANJU MAHARANA SUBASH CH. RATH  / /0

VS VS ()

STATE OF ODISHA //

146 CRLMP/0001726/2020 SAYANDRI PANIGRAHI MANAS CHAND  / /0

VS VS ()

STATE OF ODISHA //

147 CRLMP/0001727/2020 TIKILI NAYAK DEEPAK PANDA  / /0

VS VS ()

STATE OF ODISHA //

Page 13/47



ORISSA HIGH COURT

FILING REPORT AS ON :24/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

148 CRLMP/0001728/2020 SASMITA SETHY DILIP KUMAR SAHU  / /0

VS VS ()

STATE OF ODISHA //

149 CRLREV/0000493/2020 GUPTA KHARA JUGAL KISHORE PANDA MALKANGIRI /69 /2017

VS VS ()

STATE OF ODISHA //

150 CRLREV/0000494/2020 NARAHARI ROUL SURYAKANTA DWIBEDI  / /0

VS VS ()

STATE OF ODISHA //

151 CRLREV/0000495/2020 JAYANAL ANSARI AMULYA RATNA PANDA K.NUAGOAN /30 /2020

VS VS ()

STATE OF ODISHA //

152 CRLREV/0000496/2020 CHOTON SK. AMULYA RATNA PANDA K.NUAGOAN /30 /2020

VS VS ()

STATE OF ODISHA //

153 FAO/0000731/2020 PARBATI ORAM DEEPALI MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

154 FAO/0000732/2020 CHAMPESWARI ORAM DEEPALI MAHAPATRA  / /

VS VS ()

UNION OF INDIA //

155 FAO/0000733/2020 AMIYA KUMAR JENA SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

156 MACA/0000797/2020 THE DIVISIONAL MANAGER, M/S ORIENTAL INSURANCE CO.LTD.PRASANTA KUMAR MAHALI  / /

VS VS ()

LILEE PRAVA SAHOO //

157 MACA/0000798/2020 NATIONAL INSURANCE COMPANY LTD. ANUPAM DASH  / /

VS VS ()

RAMESH PATI //

158 MACA/0000799/2020 THE NEW INDIA ASSURANCE CO. LTD. MAHITOSH SINHA  / /

VS VS ()

BIDYASINI BEHERA //

159 MACA/0000800/2020 THE NEW INDIA ASSURANCE CO.LTD. MAHITOSH SINHA  / /
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VS VS ()

MANJUKTA BEHERA //

160 MACA/0000801/2020 THE NEW INDIA ASSURANCE CO.LTD. MAHITOSH SINHA  / /

VS VS ()

GANESH BEHERA //

161 MATA/0000118/2020 BISWANATH MOHANTA BISWA RANJAN SAHOO  / /

VS VS ()

DEBAJANI MOHANTA //

162 MATA/0000119/2020 HARIHAR KALIA BISHNU PRASAD PRADHAN  / /

VS VS ()

RUPSA KALIA //

163 RSA/0000222/2020 LAXMIDHAR MAJHI DEVASHIS PANDA  / /

VS VS ()

DUGI MAJHI //

164 RSA/0000223/2020 ARNAPURNA DAS PRAFULLA KUMAR RATH  / /

VS VS ()

BASANTA DAS //

165 RVWPET/0000339/2020 STATE OF ODISHA ADDL STANDING COUNSEL  / /

VS VS ()

MAMATA MISHRA //

166 RVWPET/0000340/2020 KABIRAJ BEHERA DR. J.K.LENKA  / /

VS VS ()

UNION OF INDIA //

167 RVWPET/0000341/2020 BHAGYARATHI NAG BUDHIRAM DAS  / /

VS VS ()

STATE OF ODISHA //

168 WA/0000804/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

BICHITRANANDA SAHU //

169 WA/0000805/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

SRIKRUSHNA MOHAPATRA //

170 WA/0000806/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()
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BABAJI CHARAN MUKHI //

171 WA/0000807/2020 STATE OF ODISHA SENIOR STANDING COUNSEL(S AND ME)  / /

VS VS ()

NRUSINGHA CHARAN SAMANTARAY //

172 WA/0000808/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

BIRAJINI NISHANK //

173 WA/0000809/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

ISWAR CHANDRA BEHERA //

174 WA/0000810/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

SUDHAKAR SAHOO //

175 WA/0000811/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

PRASANNA KUMAR PRADHAN //

176 WA/0000812/2020 JAYA DEV MISHRA KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0037573/2020 SULOCHANA MOHANTY N.R.ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0037574/2020 DR.SAILENDRA KUMAR NAYAK CHITTA RANJAN SWAIN  / /

VS VS ()

VICE-CHANCELLOR BERHAMPUR UNIVERSITY,BURLA //

179 WP(C)/0037575/2020 SANGA DEEPANJALEE JAYDEEP PAL  / /

VS VS ()

SECRETARY (JJC) AND DEPUTY REGISTRAR (ADMN. AND PROTOCOL), OHC, CTC //

180 WP(C)/0037576/2020 MANORANJAN SWAIN AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0037577/2020 DR. MANORAMA SATAPATHY K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0037578/2020 KALANDI CHARAN BISWAL AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0037579/2020 SARAT CHANDRA RATH AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0037580/2020 AJAYA KUMAR PATI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0037581/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0037582/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0037583/2020 PRADEEP KUMAR MOHANTA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0037584/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0037585/2020 MITA BEHERA DINESH PANDA  / /

VS VS ()

BIJU PATNAIK UNIVERSITY OF TECHNOLOGY, SUNDARGARH //

190 WP(C)/0037586/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0037587/2020 CHHABINDRA KUMAR PRADAHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0037588/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0037589/2020 ODISHA GRAMYA BANK, DASARATHAPUR BRANCH, JAJPURAUROVINDA MOHANTY  / /
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VS VS ()

THE COMMISSIONER-CUM-SECERTARY, S AND ME DEPARTMENT, KHURDA //

194 WP(C)/0037590/2020 CHHABINDRA KUMAR PRADHAN UNDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0037591/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0037592/2020 AKBAR KHAN SIDHANT DWIBEDI  / /

VS VS ()

UNION OF INDIA //

197 WP(C)/0037593/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0037594/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0037595/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0037596/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

201 WP(C)/0037597/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0037598/2020 SHYAM SUNDRA DHIR KSHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0037599/2020 SRINIBAS GIRI PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0037600/2020 UNION OF INDIA BIMBISAR DASH  / /

VS VS ()
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LAXMIDHARE SAHOO //

205 WP(C)/0037601/2020 BHAKTIRAM GIRI PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0037602/2020 ISWAR CHANDRA KABI PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0037603/2020 SUDHIR KUMAR PATRA PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0037604/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0037605/2020 PITABAS RANA PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0037606/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0037607/2020 HARAMOHAN PARIDA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0037608/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0037609/2020 BAILOCHAN ROUT AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0037610/2020 CHHABINDRA KUMAR PRADHAN INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0037611/2020 BISHNU PRASAD JENA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0037612/2020 ANIL KUMAR PATRA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0037613/2020 BIDYADHAR GOCHHAYAT AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0037614/2020 PREMANANDA SAHU AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0037615/2020 NIRANJAN PANDA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0037616/2020 SATYABAN JENA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0037617/2020 TAPAN KUMAR PANDA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0037618/2020 ASHOK KUMAR PATTANAYAK AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0037619/2020 SRIDHAR SAHOO AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0037620/2020 DEBENDRA KUMAR MISHRA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0037621/2020 NARENDRA KUMAR SAHU AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0037622/2020 GYANARANJAN JENA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0037623/2020 ANNAPURNA MISHRA RANJIT SAMAL  / /
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VS VS ()

STATE OF ORISSA //

228 WP(C)/0037624/2020 AMULYA KUMAR ROUT AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0037625/2020 HIMADRI NANDINI MAHARANYA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

230 WP(C)/0037626/2020 SABITA RANI MISHRA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0037627/2020 PRAVAKAR DASH RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

232 WP(C)/0037628/2020 CHINMAYEE NAYAK AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0037629/2020 BISHNU CHANDRA PANDA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

234 WP(C)/0037630/2020 DUSASAN SWAIN RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

235 WP(C)/0037631/2020 MAHENDRA KUMAR NAYAK AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0037632/2020 RASHMI REKHA DASH RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

237 WP(C)/0037633/2020 KABERI MISHRA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0037634/2020 KRUSHNA CH.MISHRA RANJIT SAMAL  / /

VS VS ()
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STATE OF ORISSA //

239 WP(C)/0037635/2020 RAMAHARI NAYAK RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

240 WP(C)/0037636/2020 HARE KRUSHNA PANIGRAHI RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

241 WP(C)/0037637/2020 BASANTI PRADHAN ARJUNA CHARAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0037638/2020 BIRENDRA KUMAR SAMAL RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

243 WP(C)/0037639/2020 LAXMIDHAR BEHERA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

244 WP(C)/0037640/2020 SARAT KUMAR JENA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0037641/2020 ANANTA KISHORE JENA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

246 WP(C)/0037642/2020 BHUPESH KUMAR SENAPATY RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

247 WP(C)/0037643/2020 PRADEEP KUMAR MALLIK AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0037644/2020 PRASANNA KUMAR BARIK RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0037645/2020 ADITYA NARAYAN GHADAI AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0037646/2020 SANTOSH KUMAR BEHERA A.N.NANDY  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0037647/2020 PRAFULLA KUMAR JENA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

252 WP(C)/0037648/2020 DEBENDRA KUMAR SAHU AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0037649/2020 BASANTA KUMAR NAYAK AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0037650/2020 DR.DILLIP KUMAR PATRA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

255 WP(C)/0037651/2020 SANTOSH KUMAR BEHERA A.S.NANDY  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0037652/2020 KAMAL KUMAR MISHRA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0037653/2020 PRAFULLA KUMAR SAHOO RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

258 WP(C)/0037654/2020 BIJAYA KUMAR SINGH AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0037655/2020 KISHORE CHANDRA MISHRA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

260 WP(C)/0037656/2020 SANTOSH KUMAR BEHERA A.S.NANDY  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0037657/2020 DINABANDHU DASH AUROBINDA SAHOO  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0037658/2020 CHANDRA KUMAR PATTANAYAK RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

263 WP(C)/0037659/2020 BIRENDRA KUMAR NAYAK RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

264 WP(C)/0037660/2020 ANANTA NARAYAN DAS AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0037661/2020 SUBIR KUMAR GHOSH AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0037662/2020 ANTARYAMI DAS R.C.SWAIN  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0037663/2020 AJAYA KUMAR KAR AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0037664/2020 SUDARSAN PARIDA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0037665/2020 M/S. MAA CHANDI STONE CRUSHING, JAJPURARUN KUMAR BUDHIA  / /

VS VS ()

STATE OF ODISHA //

270 WP(C)/0037666/2020 M/S. PREMEX, BBSR CHINMAYA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0037667/2020 PARAMANANDA PANDA JEEBAN RANJAN DASH  / /

VS VS ()

THE SUB REGISTRAR, RASGOBINDAPUR, MAYURBHANJ //

272 WP(C)/0037668/2020 BHAJAMAN MAJHI BANABIHARI RAY  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0037669/2020 BHIMASEN PARIDA B.K.SAHOO  / /

VS VS ()

D.G. AND I.G. OF POLICE, ORISSA, CUTTACK //

274 WP(C)/0037670/2020 SUCHITRA TRIPATHY BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0037671/2020 RABI NARAYAN NAYAK MISS NAMITA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0037672/2020 RANU MANDANGI PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0037673/2020 DILLIP KUMAR DASH P. K. PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0037674/2020 RAMESH KUMAR PATRA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0037675/2020 BIJAYA KUMAR SATAPATHY P. K. PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0037676/2020 KSHIRADRI BEHERA DINESH KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0037677/2020 SUMANTA DEHURI M.R.DHAL  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0037678/2020 LAWRENCIA BARNADET SORENG RAMANATH ACHARYA  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0037679/2020 PRADEEP KUMAR BARDHAN MD.G.MADANI  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0037680/2020 NILIMA KUJUR RAMANATH ACHARYA  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0037681/2020 NIRANJAN JENA MD.G.MADANI  / /

VS VS ()

THE TAHASILDAR, BONTH, BHADRAK //

286 WP(C)/0037682/2020 DAMODAR SETHY @ DAMA DINABANDHU NAYAK  / /

VS VS ()

THE COMMISSIONER, CONSOLIDATION AND SETTLEMENT, BOARD OF REVENUE, CUTTACK //

287 WP(C)/0037683/2020 CHANDRAMANI BHUYAN S.K.NAYAK 2  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0037684/2020 SMRUTI SMARAK PANDA CHANDRAKANTA PRADHAN  / /

VS VS ()

CONTROLLER OF EXAMINATIONS, COUNCIL OF HIGHER SECONDARY EDUCATION, KHURDA //

289 WP(C)/0037685/2020 NARESH KUMAR GUPTA ASHIS KUMAR MISHRA  / /

VS VS ()

THE COLLECTOR, BALANGIR //

290 WP(C)/0037686/2020 AJAYA KUMAR SAHOO J.P.DAS  / /

VS VS ()

STATE TRANSPORT AUTHORITY, ODISHA, CUTTACK //

291 WP(C)/0037687/2020 BASANTA KUMAR KHUNTIA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0037688/2020 SEPHALI MANJARI MAHARANA SMITA RANJAN PATTNAIK  / /

VS VS ()

STATE OF ORISSA //

293 WP(C)/0037689/2020 GHANASHYAM MUDULI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0037690/2020 THE UNION OF INDIA PRAVAT KUMAR PADHI  / /

VS VS ()

PRAMOD KUMAR PATTANAIK //

295 WP(C)/0037691/2020 SUMIRAN DASH BIJAY KU. MOHANTY  / /
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VS VS ()

VICE CHANCELLOR, ORISSA UNIVERSITY OF AGRICULTURE AND TECHNOLOGY, SIRIPUR, BBSR //

296 WP(C)/0037692/2020 BINDU RAJ K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0037693/2020 SISIR KUMAR SAHOO SANGRAM MISHRA  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0037694/2020 SURESH PRASAD MOHANTY ASHOK KUMAR JENA  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0037695/2020 CHAITTAN SING SUMIT KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0037696/2020 MEENAKHI KUMARI PANIGRAHI BHAGABAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0037697/2020 RAMASINGH BANARA SUMIT KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0037698/2020 JURIA SINGH SUMIT KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0037699/2020 KAMAL KUMARI MOHANTY BIBEKANANDA BHUYAN  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0037700/2020 UTTAM KUMAR PATRA SANGITA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0037701/2020 JAGATA SING @ JAGAKTA SING SUMIT KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0037702/2020 GANGA SINGH @ SING SUMIT KUMAR MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0037703/2020 PANDU MAHAKUD SUMIT KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0037704/2020 PRASANTA KUMAR BARMA SANGITA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0037705/2020 KANHU CHARANA SING BANARA @ KANHU SING BANARASUMIT KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0037706/2020 BHRAMARBAR BISWAL SANGITA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0037707/2020 JAGABANDHU MAHARANA SANGITA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0037708/2020 SAROJINI MISHRA BANSHIDHAR BAUG  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0037709/2020 PRADEEP KUMAR SAHOO D.R.NANDA  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0037710/2020 AJAYA KUMAR SAHOO D.R.NANDA  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0037711/2020 CHANDAN KUMAR SAHU KRISHNA CHANDRA SAHU  / /

VS VS ()

PRINCIPAL SECRETARY, S AND ME DEPARTMENT, KHURDA //

316 WP(C)/0037712/2020 MANOJ KUMAR PATRA D.R.NANDA  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0037713/2020 AMARBAR BISWAL D.R.NANDA  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0037714/2020 BIR SURENDRA SAI KRUSHAK NAHASANGHA CIUB, KUMIR OF JHARBANDH BLOCK, BARGARHSARAT CHANDRA MISHRA  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0037715/2020 PRAVAKAR DAS B.N.PANDA  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0037716/2020 RAMA CHANDRA PARIDA P.K.NAYAK  / /

VS VS ()

CUTTACK CENTRAL CO-OPERATIVE BANK LTD. //

321 WP(C)/0037717/2020 BEDBYAS BARIK DR.J.K.LENKA  / /

VS VS ()

CHAIRMAN-CUM-MANAGING DIRECTOR, BANK OF MAHARASTRA, //

322 WP(C)/0037718/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

DAYASHANKAR SAHU //

323 WP(C)/0037719/2020 BALAKRUSHNA PANDA G.N.PADHI  / /

VS VS ()

THE STATE OF ODISHA //

324 WP(C)/0037720/2020 BIBEKANANDA PARIDA P.C.CHHINCHANI  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0037721/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

RABINDRA KUMAR BEHERA //

326 WP(C)/0037722/2020 SUSHIL KUMAR PATTANAYAK AJAYA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0037723/2020 MURALIDHAR SATAPATHY SANJAY KUMAR MISHRA  / /

VS VS ()

THE PRESIDING OFFICER, INDUSTRIAL TRIBUNAL, BBSR //

328 WP(C)/0037724/2020 ARJUN MAHAKUD P.C.ACHARYA  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0037725/2020 LOCHAN PRABHA BHOI SAROJ KUMAR DAS  / /
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VS VS ()

THE DISTRICT EDUCATION OFFICER, JAGATSINGHPUR //

330 WP(C)/0037726/2020 CHATRUBHUJA PATRA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0037727/2020 PRIYAMBADA SWAIN SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0037728/2020 MANORANJAN BHOL ARUN KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0037729/2020 RABINDRANATH TRIPATHY B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0037730/2020 RAMAKANTA PANDA SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0037731/2020 AMIYA BEHERA DINESH KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0037732/2020 RABINDRA MOHAN SAHU B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0037733/2020 BANKANIDHI NAYAK B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0037734/2020 KAMALA KANTA DAS RAMAKANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0037735/2020 PRADEEP KUMAR MOHANTY B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

340 WP(C)/0037736/2020 R. SRINIVAS PRASAD C.ANANDA RAO  / /

VS VS ()
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UNION OF INDIA //

341 WP(C)/0037737/2020 SANTANU KUMAR SAHOO ANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

342 WP(C)/0037738/2020 ODISHA GRAMYA BANK, NAUGAON BRANCH, JAGATSINGHPURAUROVINDA MOHANTY  / /

VS VS ()

THE COMMISSIONER CUM SECRETARY, S AND M.E. DEPTT., KHURDA //

343 WP(C)/0037739/2020 ODISHA GRAMYA BANK, MACHHAGAON BRANCH, JAGATSINGHPURAUROVINDA MOHANTY  / /

VS VS ()

THE TAHASILDAR, JAGATSINGHPUR //

344 WP(C)/0037740/2020 KESHAB CHANDRA MOHANTY LALIT MOHAN NANDA  / /

VS VS ()

THE JOINT SECRETARY AND CHAIRMAN, EC, SVNIRTAR, //

345 WP(C)/0037741/2020 ODISHA GRAMYA BANK, MACHHAGAON BRANCH, JAGATSINGHPURAUROVINDA MOHANTY  / /

VS VS ()

THE COMMISSIONER CUM SECRETARY, S AND M.E. DEPTT., KHURDA //

346 WP(C)/0037742/2020 ODISHA GRAMYA BANK, MACHHAGAON BRANCH, JAGATSINGHPURAUROVINDA MOHANTY  / /

VS VS ()

THE COMMISSIONER CUM SECY., S AND M.E. DEPTT., KHURDA //

347 WP(C)/0037743/2020 ANANDA CHANDRA PARIDA LALIT MOHAN NANDA  / /

VS VS ()

GOVT. OF ODISHA, KHURDHA //

348 WP(C)/0037744/2020 HARIHAR SATAPATHY SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0037745/2020 BIRENDRA KUMAR SAHOO SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0037746/2020 CHINMAYEE NAYAK ASHOK KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0037747/2020 KAHNU NAYAK SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0037748/2020 PINTU MANDAL S.K.PADHI  / /

VS VS ()

STATE OF ORISSA //

353 WP(C)/0037749/2020 PRAHALLAD NAYAK SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0037750/2020 GANGADHAR MANDAL S.K.PADHI  / /

VS VS ()

STATE OF ORISSA //

355 WP(C)/0037751/2020 ODISHA GRAMYA BANK, NAUGAON BRANCH, JAGATSINGHPURAUROVINDA MOHANTY  / /

VS VS ()

THE SUB DIVISIONAL VETERINARY OFFICER, JAGATSINGHPUR //

356 WP(C)/0037752/2020 BIJAN KANTA MAITI S.K.PADHI  / /

VS VS ()

STATE OF ORISSA //

357 WP(C)/0037753/2020 THE ODISHA COLLEGE LIBRARY ASSOCIATION, KHURDAS.C.SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

358 WP(C)/0037754/2020 BIJAN KANTA MAITI S.K.PADHI  / /

VS VS ()

STATE OF ORISSA //

359 WP(C)/0037755/2020 RAMGOPAL JHUNJHUNWALA RAVI SHANKAR SAMAL  / /

VS VS ()

CHAIRMAN CUM MANAGING DIRECTOR, BHARAT SANCHAR NIGAM LTD., NEW DELHI //

360 WP(C)/0037756/2020 LALITA PATRA HITABHILASH MOHANTY  / /

VS VS ()

STATE OF ODISHA //

361 WP(C)/0037757/2020 DAKSHYABRAHMA ROUTRAY S.C.SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

362 WP(C)/0037758/2020 SATRUGHANA MAJHI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

363 WP(C)/0037759/2020 PULAK KUMAR SETHY PRATIK DASH  / /
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VS VS ()

UTKAL UNIVERSITY, BBSR //

364 WP(C)/0037760/2020 NIRANJAN MAJHI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

365 WP(C)/0037761/2020 SUSANT MAHANANDIA RABI NARAYAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0037762/2020 RABINDRA OJHA S.K.PADHI  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0037763/2020 MUKUND TANDI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0037764/2020 BHASKAR NANDA MONI PRACASH DIPTI RANJAN BHOKTA  / /

VS VS ()

STATE OF ODISHA //

369 WP(C)/0037765/2020 PRADEEP CHANDRA MOHANTY MONOMOY BASU  / /

VS VS ()

STATE OF ODISHA //

370 WP(C)/0037766/2020 BHUTA MAJHI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0037767/2020 HARIBANDHU KAR BHABANI SHANKAR DAS  / /

VS VS ()

COMMISSIONER OF ENDOWMENTS, BBSR //

372 WP(C)/0037768/2020 CHAMPA BARIK DEBENDRA DHAR  / /

VS VS ()

STATE OF ODISHA //

373 WP(C)/0037769/2020 JAYANTA KUMAR PAL SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0037770/2020 SUSHILA DHARUA BHASKAR SAMANTARAY  / /

VS VS ()
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STATE OF ODISHA //

375 WP(C)/0037771/2020 MEENATI KUMARI BEHERA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

376 WP(C)/0037772/2020 BHARATI GURU K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

377 WP(C)/0037773/2020 J.PURNA CHANDRA DORA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

378 WP(C)/0037774/2020 ABANI KANTA BEHERA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

379 WP(C)/0037775/2020 SIDHESWAR DASH K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0037776/2020 AMIYA KUMAR NAYAK B.R.SWAIN  / /

VS VS ()

STATE OF ODISHA //

381 WP(C)/0037777/2020 GOMATI PRIYA PATRA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0037778/2020 MANOJ KUMAR SETHI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

383 WP(C)/0037779/2020 BASANTA KUMAR PRADHAN K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

384 WP(C)/0037780/2020 PARESH CHANDRA BEHERA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

385 WP(C)/0037781/2020 UMA SANKAR PATRA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0037782/2020 ASHISH KUMAR NAIK JANAKI KANTA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

387 WP(C)/0037783/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

TRILOCHAN GOCHHAYAT //

388 WP(C)/0037784/2020 UTTAM TRIPATHY MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

389 WP(C)/0037785/2020 KRUSHNA CHANDRA PRADHAN BIKIRAM KESHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

390 WP(C)/0037786/2020 SWARNALATA SAHOO SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

391 WP(C)/0037787/2020 SURJYA NARAYAN PRADHAN PRASANTA KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

392 WP(C)/0037788/2020 SANATAN SAHU BASUDEV BARIK  / /

VS VS ()

UNION OF INDIA //

393 WP(C)/0037789/2020 LOSMIN SAHOO N.SAHANI  / /

VS VS ()

STATE OF ODISHA //

394 WP(C)/0037790/2020 BIMAL KUMAR BEHERA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

395 WP(C)/0037791/2020 PRAMADINI MANGARAJ DEBARAJ MOHANTY  / /

VS VS ()

STATE OF ODISHA //

396 WP(C)/0037792/2020 BISHNU CHARAN SAMAL SAMEER KUMAR DAS  / /

VS VS ()

WESCO UTILITY //

397 WP(C)/0037793/2020 KRISHAN GURU TRILOCHAN NANDA  / /
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VS VS ()

STATE OF ODISHA //

398 WP(C)/0037794/2020 SATYA RANJAN SAHOO SAMEER KUMAR DAS  / /

VS VS ()

WESCO UTILITY //

399 WP(C)/0037795/2020 ALOK BISWAL SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ORISSA //

400 WP(C)/0037796/2020 JATINDRANATH SAHOO RAMA CHANDRA RAY  / /

VS VS ()

STATE OF ODISHA //

401 WP(C)/0037797/2020 NARENDRA PANI SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ORISSA //

402 WP(C)/0037798/2020 ODISHA GRAMYA BANK, JAGATSINGHPUR AUROVINDA MOHANTY  / /

VS VS ()

THE MANAGER, CESU, JAGATSINGHPAR-CUM-DDO //

403 WP(C)/0037799/2020 RABI BEHERA SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ORISSA //

404 WP(C)/0037800/2020 ODISHA GRAMYA BANK, JAGATSINGHPUR AUROVINDA MOHANTY  / /

VS VS ()

THE CHIEF DISTRICT MEDICAL OFFICER, JAGATSINGHPUR //

405 WP(C)/0037801/2020 SABITA BEHERA SANJIB SWAIN  / /

VS VS ()

STATE OF ODISHA //

406 WP(C)/0037802/2020 DASARATH BADRA MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

407 WP(C)/0037803/2020 BARADA GANESH SAHU SAMARENDRA PATTANAIK  / /

VS VS ()

THE COLLECTOR CUM CEO, ZILLAPARISHAD KORAPUT //

408 WP(C)/0037804/2020 SASHIBHUSAN DASH PRASHANTA KUMAR DAS  / /

VS VS ()
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STATE OF ODISHA //

409 WP(C)/0037805/2020 DUARACHEN HANS SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //

410 WP(C)/0037806/2020 CHANDRA MOHAN NAYAK MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

411 WP(C)/0037807/2020 RAEDHAR NIAL SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //

412 WP(C)/0037808/2020 PATITAPABAN MISHRA PRASHANTA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

413 WP(C)/0037809/2020 STATE OF ODISHA SR STANDING COUNSEL (S AND ME)  / /

VS VS ()

SADANANDA SETHY //

414 WP(C)/0037810/2020 BHABANI CHARAN MISHRA MANOJ KUMAR PATI  / /

VS VS ()

THE STATE OF ODISHA //

415 WP(C)/0037811/2020 JYOSHNAMAYEE BARIK PRASHANTA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

416 WP(C)/0037812/2020 JAGABANDHU JANI MANOJ KUMAR PATI  / /

VS VS ()

STATE OF ODISHA //

417 WP(C)/0037813/2020 BIJAYA KUMAR SUNDARAY PRASHANTA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

418 WP(C)/0037814/2020 SURESH KUMAR MAHALIK SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

419 WP(C)/0037815/2020 PRAMILA PANDA @ PRAMILA KUMARI PANDAPRASHANTA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
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420 WP(C)/0037816/2020 SUNIL KUMAR MISHRA SURYA NARAYAN MISHRA  / /

VS VS ()

STATE OF ORISSA //

421 WP(C)/0037817/2020 RADHADEI @ RADHA NIAL SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //

422 WP(C)/0037818/2020 NAYANA BEHERA PRASHANTA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

423 WP(C)/0037819/2020 JUGA NIAL SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //

424 WP(C)/0037820/2020 STATE OF ODISHA SR.STANDING COUNSEL (S AND ME)  / /

VS VS ()

ABHIKSHITA SAHU //

425 WP(C)/0037821/2020 SUBASH CHANDRA ROUT KOUSHIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //

426 WP(C)/0037822/2020 GOBINDA CHANDRA BEHERA PRASHANTA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

427 WP(C)/0037823/2020 SIDHESWAR MANDAL APARESH BHOI  / /

VS VS ()

STATE OF ODISHA //

428 WP(C)/0037824/2020 NARAYAN CHANDRA SAHOO PRASHANTA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

429 WP(C)/0037825/2020 LINGARAJ DAS SARAT KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

430 WP(C)/0037826/2020 PRAFULLA KUMAR BEHERA DR.J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

431 WP(C)/0037827/2020 M/S.HAIGREEVA INFRATECH PROJECTS LTD A.PATTNAIK  / /
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VS VS ()

PRINCIPAL SECRETARY TO THE GOVT OF ODISHA //

432 WP(C)/0037828/2020 M/S. VEDVYAS LOGISTIC (P) LTD., SUNDARGARHSHANTI PRAKASH MOHANTY  / /

VS VS ()

RESERVE BANK OF INDIA, BBSR //

433 WP(C)/0037829/2020 M/S.HAIGREEVA INFRATECH PROJECTS LTD A.PATTNAIK  / /

VS VS ()

PRINCIPAL SECRETARY TO THE GOVT OF ODISHA //

434 WP(C)/0037830/2020 NISHIKANTA ADHIKARY DR.J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

435 WP(C)/0037831/2020 JAYANTI BEHERA SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ODISHA //

436 WP(C)/0037832/2020 M/A.HAIGREEVA INFRATECH PROJECTS LTD A.PATTNAIK  / /

VS VS ()

PRINCIPAL SECRETARY TO THE GOVT OF ODISHA //

437 WP(C)/0037833/2020 PARESH CH. SWAIN SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

438 WP(C)/0037834/2020 M/S.HAIGREEVA INFRATECH PROJECTS LTD A.PATTNAIK  / /

VS VS ()

PRINCIPAL SECRETARY TO THE GOVT OF ODISHA //

439 WP(C)/0037835/2020 M/S.HAIGREEVA INFRATECH PROJECTS LTD A.PATTNAIK  / /

VS VS ()

PRINCIPAL SECRETARY TO THE GOVT OF ODISHA //

440 WP(C)/0037836/2020 SURESH SETHI SANJAY KUMAR DAS 2  / /

VS VS ()

STATE OF ODISHA //

441 WP(C)/0037837/2020 TARINISEN BEHERA G.S.NAMTOAR  / /

VS VS ()

STATE OF ODISHA //

442 WP(C)/0037838/2020 PRASANTA KUMAR GIRI MANAS PATI  / /

VS VS ()
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STATE OF ODISHA //

443 WP(C)/0037839/2020 PARESH CH. SWAIN SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

444 WP(C)/0037840/2020 JAYANTI PATI SADASIVA PATRA  / /

VS VS ()

REGIONAL DIRECTOR D.A.V. INSTITUTIONS, ZONE 1, BBSR //

445 WP(C)/0037841/2020 IRA @ INARANI DANDAPAT MANMAYA KUMAR DASH  / /

VS VS ()

COLLECTOR, MAYURBHANJ //

446 WP(C)/0037842/2020 PRIYABADINI PATRA MANAS CHAND  / /

VS VS ()

STATE OF ODISHA //

447 WP(C)/0037843/2020 MADHUSMITA MOHAPATRA S.PRUSTY  / /

VS VS ()

STATE OF ODISHA //

448 WP(C)/0037844/2020 ANJALI BORAL S.PRUSTY  / /

VS VS ()

STATE OF ODISHA //

449 WP(C)/0037845/2020 BIBHUTI BHUSAN BISWAL SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

450 WP(C)/0037846/2020 PRASANNA KUMAR NAYAK BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

451 WP(C)/0037847/2020 DIBAKAR MOHANTY BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

452 WP(C)/0037848/2020 RABINDRA KUMAR ROUT RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

453 WP(C)/0037849/2020 BANCHHANIDHI HOTA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //
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454 WP(C)/0037850/2020 SURESH KUMAR SAHU RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

455 WP(C)/0037851/2020 JAPARAM BARIK RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

456 WP(C)/0037852/2020 MITRABHANU PATEL RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

457 WP(C)/0037853/2020 DR. JAGADISH MISHRA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

458 WP(C)/0037854/2020 MITRABHANU NAYAK RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

459 WP(C)/0037855/2020 SUSHIL KUMAR SAHU RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

460 WP(C)/0037856/2020 DASHARATHA PATEL RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

461 WP(C)/0037857/2020 GURU CHARAN DEHURY RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0016306/2020 DUKHU KARMI SAROJ KUMAR MISHRA KANTAMAL /79 /2019

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0016307/2020 FADA@PRABHAS DAS BHABANI SHANKAR DAS SORO /370 /2020

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0016308/2020 DAYANIDHI MUDULI @ DAYA B.K.SAHOO NAYAGARH SADAR /147 /2020

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0016309/2020 GAYA MUDULI B.K.SAHOO NAYAGARH SADAR /147 /2020
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FILING REPORT AS ON :24/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

466 ABLAPL/0016310/2020 SASHI KUMAR BISWAL SURYA NARAYAN BISWAL  / /0

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0016311/2020 BHAGABAN DEY RANJIT MOHANTY MAHAKALPARA /228 /2013

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0016312/2020 BAISHNAB MAJHI SUSANTA KUMAR TRIPATHY BODEN /187 /2020

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0016313/2020 BISWAJIT TARAFDAR G.N.MISHRA MOTU /73 /2020

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0016314/2020 GAJANANA MISHRA NITYANANDA MOHAPATRA DHUSURI /239 /2020

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0016315/2020 BANDITA MALLIK @ MALLICK ABHIJIT DAS PATKURA /296 /2020

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0016316/2020 SUMAN @ CHOUDHURY SOUMYA RANJAN SAMALBISWA PRAKASH DHAL CUTTACK SADAR /35 /2019

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0016317/2020 SK. AFSAR ALI MD. G.MADANI BHADRAK RURAL /681 /2020

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0016318/2020 CHITRANANDA JENA CHEERA RANJAN SATAPATHY GURUDIJHATIA /148 /2020

VS VS ()

STATE OF ODISHA //

475 ABLAPL/0016319/2020 SUNIL KUMAR SULTANIA BIJAYA KUMAR RAGADA MAHILA PS SAMBALPUR /64 /2020

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0016320/2020 SAJAN DAS BIJAYA KUMAR RAGADA LAKHANPUR /232 /2020

VS VS ()
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

477 ABLAPL/0016321/2020 ANURADHA SULTANIA BIJAYA KUMAR RAGADA MAHILA PS SAMBALPUR /64 /2020

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0016322/2020 LATIB KUMAR OJHA RAJENDRA KUMAR DASH BHADRAK TOWN /373 /2020

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0016323/2020 UPENDRA BADAJENA JITENDRA SAMANTARAY JANKIA P.S. /137 /2020

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0016324/2020 SRIDHAR @ SRIDHAR CHANDRA NAG N.C.ROUT KAMARDA /140 /2020

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0016325/2020 SUBHAM SULTANIA BIJAYA KUMAR RAGADA MAHILA PS SAMBALPUR /64 /2020

VS VS ()

STATE OF ODISHA //

482 ABLAPL/0016326/2020 GOPAL BEHERA @ BHABANISANKAR BEHERADEBASISH SAMAL BASTA /277 /2020

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0016327/2020 SILU MANTRY PRADEEP KUMAR KHUNTIA  / /0

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0016328/2020 KULU@SANGRAM SAHOO P.C.BEHERA CHAULIAGANJA /449 /2020

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0016329/2020 NITYANANDA SINGH BIJAYA KUMAR RAGADA BANHARPALI /176 /2020

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0016330/2020 CHHATRAPAL SUGANDH PRABHAT KUMAR DASH BARGARH /41 /2020

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0016331/2020 DINESH BISWAS @ DINESH KUMAR BISWAS HARIPAD MOHANTY UMERKOTE /209 /2020

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0016332/2020 SUBASINI SAHOO DEBENDRA NARAYAN PATTANAIK TANGI (KHURDA) /334 /2020

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0016333/2020 RAJANI KANTA SAHOO MANAS RANJAN PANDA JODAPADAR /68 /2019

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0016334/2020 SRICHARAN DAS GHANASHYAM DASH BARI /186 /2020

VS VS ()

STATE OF ODISHA //

491 ABLAPL/0016335/2020 PITABASA BEHERA RAMANI KANTA PATTANAIK SURADA /32 /2019

VS VS ()

STATE OF ODISHA //

492 ABLAPL/0016336/2020 TAPAN KUMAR PRADHAN AMULYA RATNA PANDA BASTA /283 /2020

VS VS ()

STATE OF ODISHA //

493 ABLAPL/0016337/2020 BHARATI SIDAR NALINI KANTA SAHOO NAYAPALLI P.S. /467 /2020

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0016338/2020 AMAR NAYAK JYOTIRMAYA SAHOO BUGUDA /383 /2020

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0016339/2020 MUNA SUBUDHI PRADEEP KUMAR ROUT JEYPORE TOWN /287 /2020

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0016340/2020 MANASH KUMAR TARAI @ MANAS TARAI SITIKANT MISHRA JAGATSINGPUR /470 /2020

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0016341/2020 KALPATARU SAGADIA SITIKANT MISHRA TIRTOL /455 /2020

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0016342/2020 PINTU NAIK @ ANIL KUMAR NAIK JYOTIRMAYA SAHOO BOLAGARH P.S. /127 /2020

VS VS ()

STATE OF ODISHA //

499 ABLAPL/0016343/2020 RAKESH RANA DEBASISH SAMAL TIGIRIA /152 /2020
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VS VS ()

STATE OF ODISHA //

500 ABLAPL/0016344/2020 LALIT MOHAN MANGARAJ JYOTIRMAYA SAHOO GOSANINUAGAM /167 /2020

VS VS ()

STATE OF ODISHA //

501 ABLAPL/0016345/2020 DILIP KUMAR BEHERA @ DILIP BEHERA GHANASHYAM DASH DHARMASALA /534 /2020

VS VS ()

STATE OF ODISHA //

502 ABLAPL/0016346/2020 GOPAL KRUSHNA MISHRA ASIT KU JENA MATHILI /131 /2020

VS VS ()

STATE OF ODISHA //

503 ABLAPL/0016347/2020 SACHIN PANDA ANUPAM DASH  / /0

VS VS ()

STATE OF ODISHA //

504 ABLAPL/0016348/2020 NIRANJAN BARIK VIVEKANANDA JENA BALASORE SADAR /391 /2020

VS VS ()

STATE OF ODISHA //

505 ABLAPL/0016349/2020 CHITARANJAN @ CHITTA RANJAN NAYAK BIJAY KUMAR BEHERA KHARABEL NAGAR P.S. /310 /2020

VS VS ()

STATE OF ODISHA //

506 ABLAPL/0016350/2020 TRIPATI SAHU JYOTIRMAYA SAHOO JARADA /254 /2020

VS VS ()

STATE OF ODISHA //

507 ABLAPL/0016351/2020 DINESH KUMAR RATHI PARTHA MUKHERJI GOSANINUAGAM /141 /2020

VS VS ()

STATE OF ODISHA //

508 ABLAPL/0016352/2020 BABULI JENA A.PATTANAIK KHURDA P.S. /455 /2020

VS VS ()

STATE OF ODISHA //

509 ABLAPL/0016353/2020 ROMY SUGANDH PRABHAT KUMAR DASH BARGARH /41 /2020

VS VS ()

STATE OF ODISHA //

510 ABLAPL/0016354/2020 RAJESH KUMAR PARIDA @ RAJESH PARIDA DEBASISH SAMAL BHADRAK RURAL /695 /2020

VS VS ()
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STATE OF ODISHA //

511 ABLAPL/0016355/2020 BHARGAVA RAMAKRISHNA @ RAMAKRISHNA BHARGAVASUSANTA KUMAR BARAL MAHILA (BERHAMPUR) /33 /2020

VS VS ()

STATE OF ODISHA //

512 ABLAPL/0016356/2020 RANJAN SAMAL PRABHAT KUMAR PRAHARAJ CHOUDWAR /408 /2020

VS VS ()

STATE OF ODISHA //

513 ABLAPL/0016357/2020 GOLEKHA BEHERA SURYANARAYAN BISWAL KAKATAPUR /216 /2020

VS VS ()

STATE OF ODISHA //

514 ABLAPL/0016358/2020 JAYA HARIJAN MOHENDRA KUMAR MOHAPATRO PAPADAHANDI /158 /2020

VS VS ()

STATE OF ODISHA //

515 ABLAPL/0016359/2020 RAMAKANTH BHARGAVA SUSANTA KUMAR BARAL MAHILA (BERHAMPUR) /33 /2020

VS VS ()

STATE OF ODISHA //

516 ABLAPL/0016360/2020 RASIKA TANDI @ RASHIKA TANDI SURYAKANTA DWIBEDI LATHOR /168 /2020

VS VS ()

STATE OF ODISHA //

517 ABLAPL/0016361/2020 ULLAS KABU DINESH RAY MALGODOWN /253 /2020

VS VS ()

STATE OF ODISHA //

518 ABLAPL/0016362/2020 SANTOSH KUMAR DAS PARTHA SARATHI NAYAK BHANDARIPOKHARI /254 /2020

VS VS ()

STATE OF ODISHA //

519 ABLAPL/0016363/2020 SANGHAMITRA GURU PARSURAM DAS MAHILA P.S. BUXIBAZAR /105 /2020

VS VS ()

STATE OF ODISHA //

520 ABLAPL/0016364/2020 DAUD KUMAR NAIK BIJAYA KUMAR RAGADA BRAJARAJNAGAR /494 /2020

VS VS ()

STATE OF ODISHA //

521 ABLAPL/0016365/2020 BHABANI SHANKAR BEHERA @ MAHARANAA.K.SAHOO REAMAL /249 /2020

VS VS ()

STATE OF ODISHA //

Page 46/47



ORISSA HIGH COURT

FILING REPORT AS ON :24/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

522 ABLAPL/0016366/2020 SADHU CHARAN PATRA MANAS CHAND GHASIPURA /240 /2020

VS VS ()

STATE OF ODISHA //

523 ABLAPL/0016367/2020 SASANK SEKHAR SAMANTRAY SURYA NARAYAN MISHRA BALANGA /78 /2017

VS VS ()

STATE OF ODISHA //

524 ABLAPL/0016368/2020 LOKANATH SWAIN CHITTA RANJAN DASH DHAULI PS /198 /2020

VS VS ()

STATE OF ODISHA //

525 ABLAPL/0016369/2020 HAPPY @ SAROJ KUMAR JAGADEV CHITTA RANJAN DASH BADAGODA P.S. /369 /2020

VS VS ()

STATE OF ODISHA //

526 ABLAPL/0016370/2020 PRASANTA KUMAR DAS ANUPAM DASH  / /0

VS VS ()

STATE OF ODISHA //

527 ABLAPL/0016371/2020 SUSANTA DHAL SANGRAM KU DAS HARABHANGA /130 /2020

VS VS ()

STATE OF ODISHA //

528 ABLAPL/0016372/2020 SWASIM KHAN @ WASIM KHAN PRAFULLA CHANDRA DAS JAGATPUR /528 /2020

VS VS ()

STATE OF ODISHA //

529 ABLAPL/0016373/2020 TASIF KHAN PRAFULLA CH DAS JAGATPUR /528 /2020

VS VS ()

STATE OF ODISHA //

530 WPC(OAC)/0000593/2018 CHHATRAPATI SRI DIBYARANJAN BISWAL ULLASH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

531 WPC(OAC)/0001892/2017 RAJIB KUMAR SAHU SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

532 CONTC(CPS)/0000007/2018 NARESH KUMAR SAMAL SISIR KUMAR PUROHIT  / /

VS VS ()

SECY TO GOVT. //
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ORISSA HIGH COURT

MISC CASES FILED on :24/12/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 1/2020 NARESH KUMAR SAMAL-MP SISIR KUMAR PUROHIT

CONTC(CPS)/7/2018

2 2/2020 NARESH KUMAR SAMAL-MP SISIR KUMAR PUROHIT

CONTC(CPS)/7/2018

3 42/2020 NIRMAL KUMAR SAHOO-MP U.C.DORA

WPCRL/125/2020

4 46/2020 M/S D.K GUPTA AND CO.-MP NIHAR RANJAN ROUT

ARBP/27/2020

5 107/2020 BIDYADHAR MAHANTA-MP M/S.MILAN KANUNGO

RFA/131/2006

6 139/2020 HRUSHIKESHA DALAI-MP ADV

CMAPL/269/2020

7 140/2020 SABITRI DALAI-MP BIBHUTI BHUSAN MISHRA(2)

CMAPL/270/2020

8 141/2020 SABITRI DALAI-MP BIBHUTI BHUSAN MISHRA(2)

CMAPL/270/2020

9 142/2020 SABITRI DALAI-MP BIBHUTI BHUSAN MISHRA(2)

CMAPL/270/2020

10 143/2020 JAGABANDHU MOHAPATRA-MP SANATAN DAS

CMAPL/271/2020

11 144/2020 JAGABANDHU MOHAPATRA-MP SANATAN DAS

CMAPL/272/2020

12 297/2020 KRUSHNA CH.PANDA-MP MR.JAYANT KUMAR RATH, M/S.L.K.MOHANTY,B.K.JENA

CONTC/1097/2018

13 298/2020 SUBASINI BARAL-MP S.K.BHANJADEO

CONTC/5773/2020

14 530/2020 ARNAPURNA DAS-MP PRAFULLA KUMAR RATH

RSA/223/2020

15 531/2020 ABDUL SAHID KHAN-MP M/S.PRASANNA KU.PARHI

RSA/96/2017

16 554/2020 STATE OF ODISHA-MP ADDL STANDING COUNSEL

RVWPET/339/2020

17 555/2020 STATE OF ODISHA-MP ADDL STANDING COUNSEL

RVWPET/339/2020

18 556/2020 KABIRAJ BEHERA-MP DR. J.K.LENKA

RVWPET/340/2020

19 557/2020 BHAGYARATHI NAG-MP BUDHIRAM DAS

RVWPET/341/2020

20 562/2020 GUPTA KHARA-MP JUGAL KISHORE PANDA

CRLREV/493/2020

21 563/2020 GUPTA KHARA-MP JUGAL KISHORE PANDA

CRLREV/493/2020

22 693/2020 PRAHALLAD SWAIN-MP BIBHUDHANANDA MUDULI

CMP/713/2020

23 694/2020 AJAY HALAN-MP SANDIPANI MISRA

CMP/284/2020

24 770/2020 M/S THE NEW INDIA ASSURANCE CO. LTD.-MP SOMNATH ROY

FAO/697/2020

25 1242/2020 RAJA @ RAJESH ROUT-MP DEEPAK KUMAR SAHOO

CRLA/643/2020

26 1243/2020 RAJA @ RAJESH ROUT-MP DEEPAK KUMAR SAHOO
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CRLA/643/2020

27 1244/2020 RAJA @ RAJESH ROUT-MP DEEPAK KUMAR SAHOO

CRLA/643/2020

28 1245/2020 RAMESH KUMAR MOHANTY@KUNA MOHANTY-MP MANAS CHAND

CRLA/605/2019

29 1246/2020 NAYAKO MINZ-MP M/S.DEVASHIS PANDA

CRLA/601/2015

30 1262/2020 MD. HASHIM-MP DEEPALI  MOHAPATRA

CRLMC/3041/2018

31 1263/2020 NIHARKANTI DAS-MP SMRUTI RANJAN MOHAPATRA

CRLMC/1806/2020

32 1264/2020 NIHARKANTI DAS-MP SMRUTI RANJAN MOHAPATRA

CRLMC/1806/2020

33 1265/2020 MANOJ KUMAR PANDE-MP CHEERA RANJAN SATAPATHY

CRLMC/1808/2020

34 1266/2020 BIKRAM PRADHAN-MP AMITAV TRIPATHY

CRLMC/1809/2020

35 1267/2020 JAGABANDHU BEHERA-MP NIRANJAN LENKA

CRLMC/1815/2020

36 1268/2020 SUSANT PUJARI-MP ADITYA KUMAR MOHAPATRA

CRLMC/1816/2020

37 1269/2020 SUBASH JENA-MP JITENDRA SAMANTARAY

CRLMC/1817/2020

38 1270/2020 SAINIK WELFARE ORGANISATION-INDIA-MP SITIKANT MISHRA

CRLMC/1820/2020

39 1272/2020 VIJAY SINGH-MP S.D.DAS

CRLMC/1756/2020

40 1273/2020 RUPESH KUMAR PANIGRAHI-MP SURYAKANTA DWIBEDI

CRLMC/1797/2020

41 1274/2020 TRILOCHAN SAHOO-MP SURYAKANTA DWIBEDI

CRLMC/1798/2020

42 1315/2020 MADHU @ SAMIRI PRUTY-MP B.K.ROUTRAY

BLAPL/8101/2020

43 1316/2020 MD ZAFAR-MP AKSHAYA KUMAR SAHOO

BLAPL/1746/2020

44 1428/2020 NATIONAL INSURANCE COMPANY LTD.-MP SABITA RANJAN PATTNAIK

MACA/795/2020

45 1429/2020 NATIONAL INSURANCE COMPANY LTD.-MP SABITA RANJAN PATTNAIK

MACA/795/2020

46 1430/2020 THE DIVISIONAL MANAGER, M/S ORIENTAL INSURANCE CO.LTD.-MPPRASANTA KUMAR MAHALI

MACA/797/2020

47 1431/2020 THE NEW INDIA ASSURANCE CO.LTD.-MP MAHITOSH SINHA

MACA/801/2020

48 1822/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/804/2020

49 1823/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/804/2020

50 1824/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/804/2020

51 1825/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/804/2020

52 1826/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/805/2020

53 1827/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/805/2020

54 1828/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/805/2020

55 1829/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/805/2020

56 1830/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/806/2020

57 1831/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/806/2020
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58 1832/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/806/2020

59 1833/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/806/2020

60 1834/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL(S AND ME)

WA/807/2020

61 1835/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL(S AND ME)

WA/807/2020

62 1836/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL(S AND ME)

WA/807/2020

63 1837/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/808/2020

64 1838/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL(S AND ME)

WA/807/2020

65 1839/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/808/2020

66 1840/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/808/2020

67 1841/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/808/2020

68 1842/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/809/2020

69 1843/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/809/2020

70 1844/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/809/2020

71 1845/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/810/2020

72 1846/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/810/2020

73 1847/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/809/2020

74 1848/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/810/2020

75 1849/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/810/2020

76 1850/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/811/2020

77 1851/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/811/2020

78 1852/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/811/2020

79 1853/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/811/2020

80 1854/2020 JAYA DEV MISHRA-MP KOUSIK ANANDA GURU

WA/812/2020

81 1855/2020 STATE OF ODISHA-MP

WA/410/2020

82 1856/2020 STATE OF ODISHA-MP A.G.A.

WA/466/2020

83 1857/2020 STATE OF ODISHA-MP A.G.A.

WA/427/2020

84 1858/2020 STATE OF ODISHA-MP A.G.A.

WA/478/2020

85 1859/2020 STATE OF ORISSA-MP ADDL.GOVT ADVOCATE

WA/503/2020

86 1860/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

WA/500/2020

87 16203/2020 AKBAR KHAN-MP SIDHANT DWIBEDI

WP(C)/37592/2020

88 16204/2020 UNION OF INDIA-MP BIMBISAR DASH

WP(C)/37600/2020

89 16205/2020 ALEKHA SAHOO @ ALEKHI SAHU-MP B.B.MOHAPATRA
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WP(C)/37425/2020

90 16208/2020 BASANTI PRADHAN-MP ARJUNA CHARAN BEHERA

WP(C)/37637/2020

91 16209/2020 I.P.RICE INDUSTRIES-MP DAYANANDA MOHAPATRA

WP(C)/16983/2020

92 16210/2020 ANTARYAMI DAS-MP R.C.SWAIN

WP(C)/37662/2020

93 16212/2020 M/S. PREMEX, BBSR-MP CHINMAYA KUMAR NAYAK

WP(C)/37666/2020

94 16213/2020 M/S. MAA CHANDI STONE CRUSHING, JAJPUR-MP ARUN KUMAR BUDHIA

WP(C)/37665/2020

95 16215/2020 GANGARAPU BRUNDABATI-MP M/S.A.K PANDEY

WP(C)/4565/2019

96 16219/2020 RABI NARAYAN NAYAK-MP MISS NAMITA PATTANAIK

WP(C)/37671/2020

97 16221/2020 NARASINGHA C.KAR-MP MR.K.C.RAJGURU MOHAPATRA, B.BAISAKH

WP(C)/18429/2009

98 16225/2020 HADIA@HADIBANDHU MALLIK-MP SUSANTA KUMAR DASH

WP(C)/3543/2019

99 16226/2020 BHALU MALIK-MP SUSANTA KUMAR DASH

WP(C)/3544/2019

100 16230/2020 BALASORE SCHOOL OF NURSING-MP KALI PRASANNA MISHRA

WP(C)/13763/2020

101 16231/2020 NARESH KUMAR GUPTA-MP ASHIS KUMAR MISHRA

WP(C)/37685/2020

102 16232/2020 ALL ODISHA CONTRACTORS ASSOCIATION-MP PRABODHA CHANDRA NAYAK

WP(C)/25477/2020

103 16233/2020 THE UNION OF INDIA-MP PRAVAT KUMAR PADHI

WP(C)/37690/2020

104 16234/2020 THE UNION OF INDIA-MP PRAVAT KUMAR PADHI

WP(C)/37690/2020

105 16235/2020 SUMIRAN DASH-MP BIJAY KU. MOHANTY

WP(C)/37691/2020

106 16236/2020 BINDU RAJ-MP K.K.SWAIN

WP(C)/37692/2020

107 16237/2020 MEENAKHI KUMARI PANIGRAHI-MP BHAGABAN BEHERA

WP(C)/37696/2020

108 16238/2020 MEENAKHI KUMARI PANIGRAHI-MP BHAGABAN BEHERA

WP(C)/37696/2020

109 16239/2020 KAMAL KUMARI MOHANTY-MP BIBEKANANDA BHUYAN

WP(C)/37699/2020

110 16240/2020 UTTAM KUMAR PATRA-MP SANGITA MOHANTY

WP(C)/37700/2020

111 16241/2020 PRASANTA KUMAR BARMA-MP SANGITA MOHANTY

WP(C)/37704/2020

112 16242/2020 BHRAMARBAR BISWAL-MP SANGITA MOHANTY

WP(C)/37706/2020

113 16243/2020 JAGABANDHU MAHARANA-MP SANGITA MOHANTY

WP(C)/37707/2020

114 16244/2020 SAROJINI MISHRA-MP BANSHIDHAR BAUG

WP(C)/37708/2020

115 16245/2020 PRADEEP KUMAR SAHOO-MP SANGITA MOHANTY

WP(C)/37709/2020

116 16246/2020 AJAYA KUMAR SAHOO-MP D.R.NANDA

WP(C)/37710/2020

117 16247/2020 MANOJ KUMAR PATRA-MP D.R.NANDA

WP(C)/37712/2020

118 16248/2020 M/S. ALTRADE CONSTRUCTIONS PVT.LTD-MP S.P.MISRA

WP(C)/26418/2020

119 16249/2020 AMARBAR BISWAL-MP D.R.NANDA

WP(C)/37713/2020

120 16250/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WP(C)/37718/2020
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121 16251/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WP(C)/37718/2020

122 16252/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WP(C)/37721/2020

123 16253/2020 SUSHIL KUMAR PATTANAYAK-MP AJAYA KUMAR DASH

WP(C)/37722/2020

124 16254/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WP(C)/37721/2020

125 16255/2020 ARJUN MAHAKUD-MP P.C.ACHARYA

WP(C)/37724/2020

126 16256/2020 BALAKRUSHNA PANDA-MP G.N.PADHI

WP(C)/37719/2020

127 16257/2020 MANORANJAN BHOL-MP ARUN KUMAR SAHU

WP(C)/37728/2020

128 16258/2020 M/S. PROPLUS ASSOSIATES-MP IPSIT AUROBINDO ACHARYA

WP(C)/15758/2018

129 16259/2020 KAMALA KANTA DAS-MP RAMAKANTA NAYAK

WP(C)/37734/2020

130 16260/2020 R. SRINIVAS PRASAD-MP C.ANANDA RAO

WP(C)/37736/2020

131 16262/2020 SANTANU KUMAR SAHOO-MP ANJAN KUMAR BISWAL

WP(C)/37737/2020

132 16264/2020 GOLAP CHANDRA KAUSHIK-MP T.P.TRIPATHY

WP(C)/12303/2020

133 16265/2020 PARAMANANDA NATHA-MP M/S.PRATYUSHA NAIDU

WP(C)/27495/2013

134 16266/2020 KESHAB CHANDRA MOHANTY-MP LALIT MOHAN NANDA

WP(C)/37740/2020

135 16267/2020 LALITA PATRA-MP HITABHILASH MOHANTY

WP(C)/37756/2020

136 16268/2020 ASHISH KUMAR NAIK-MP JANAKI KANTA MAHAPATRA

WP(C)/37782/2020

137 16269/2020 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WP(C)/37783/2020

138 16270/2020 UTTAM TRIPATHY-MP MOHENDRA KUMAR MOHAPATRO

WP(C)/37784/2020

139 16271/2020 KRUSHNA CHANDRA PRADHAN-MP BIKIRAM KESHARI MOHANTY

WP(C)/37785/2020

140 16272/2020 KRISHAN GURU-MP TRILOCHAN NANDA

WP(C)/37793/2020

141 16273/2020 JATINDRANATH SAHOO-MP RAMA CHANDRA RAY

WP(C)/37796/2020

142 16274/2020 BIJAYA KUMAR RAGADA-MP AUROVINDA MOHANTY

WP(C)/9095/2020

143 16275/2020 BIJAYA KUMAR RAGADA-MP MR.BIJAYA KUMAR RAGADA (IN PERSON)

WP(C)/9095/2020

144 16276/2020 SASHIBHUSAN DASH-MP PRASHANTA KUMAR DAS

WP(C)/37804/2020

145 16277/2020 RADHASHYAM MAHAKUR-MP

WP(C)/16627/2016

146 16278/2020 BHABANI CHARAN MISHRA-MP MANOJ KUMAR PATI

WP(C)/37810/2020

147 16279/2020 STATE OF ODISHA-MP SR STANDING COUNSEL (S AND ME)

WP(C)/37809/2020

148 16281/2020 STATE OF ODISHA-MP SR STANDING COUNSEL (S AND ME)

WP(C)/37809/2020

149 16283/2020 JAGABANDHU JANI-MP MANOJ KUMAR PATI

WP(C)/37812/2020

150 16284/2020 SUKANTI NAYAK-MP DEVASHIS PANDA

WP(C)/29061/2020

151 16285/2020 SURESH KUMAR MAHALIK-MP SHASHI BHUSAN JENA

WP(C)/37814/2020

152 16286/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)
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WP(C)/37820/2020

153 16287/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WP(C)/37820/2020

154 16288/2020 SUBASH CHANDRA ROUT-MP KOUSHIK ANANDA GURU

WP(C)/37821/2020

155 16289/2020 LINGARAJ DAS-MP SARAT KUMAR ACHARYA

WP(C)/37825/2020

156 16290/2020 M/S. VEDVYAS LOGISTIC (P) LTD., SUNDARGARH-MP SHANTI PRAKASH MOHANTY

WP(C)/37828/2020

157 16291/2020 M/S.ESSAR STEEL INDIA LTD.-MP MR.S.S.MOHANTY

WP(C)/6845/2017

158 16292/2020 IRA @ INARANI DANDAPAT-MP MANMAYA KUMAR DASH

WP(C)/37841/2020

159 16293/2020 PRIYABADINI PATRA-MP MANAS CHAND

WP(C)/37842/2020

160 16294/2020 PRASANNA KUMAR NAYAK-MP BISWABIHARI MOHANTY

WP(C)/37846/2020

161 8/2020 GANDHIA @ GANDHARBA-MP

CRA/73/2001

162 237/2020 ORISSA DRUGS AND CHEMICALS LTD-MP

CRLMP/1274/2018

163 299/2020 SANDHESWAR NAG-MP

CONTC/306/2019

164 300/2020 SATYANARAYAN MALLICK-MP

CONTC/307/2019

165 532/2020 SERAJIN MAHANTA-MP

RSA/365/2017

166 695/2020 GITANJALI GIRI-MP

CMP/458/2020

167 1271/2020 SUSHANTA JENA @ SUSHANTA KUMAR JENA-MP

CRLMC/1336/2020

168 1285/2020 SK.WAKIB-MP

ABLAPL/2339/2018

169 1286/2020 SUSHANTA JENA @ SUSANTA KUMAR JENA-MP

ABLAPL/10941/2020

170 1287/2020 AJIT KUMAR SIAL-MP

ABLAPL/11771/2020

171 1288/2020 GANESH PRASAD @ GANESH BARIK-MP

ABLAPL/10727/2020

172 1289/2020 LINGARAJ JAYSINGH-MP

ABLAPL/14352/2020

173 16206/2020 TAPAS RANJAN BEHERA-MP

WP(C)/35048/2020

174 16207/2020 PRABHURAM SAHOO-MP

WP(C)/35012/2020

175 16211/2020 SOUMYAKANTA SAHOO-MP

WP(C)/33769/2020

176 16214/2020 KISHOR KUMAR BAL-MP

WP(C)/33774/2020

177 16216/2020 SHASHIKANTA MOHANTY-MP

WP(C)/33780/2020

178 16217/2020 SURESH KUMAR BARIK-MP

WP(C)/33782/2020

179 16218/2020 DEBENDRA KUMAR MISHRA-MP

WP(C)/33767/2020

180 16220/2020 BICHITRA KUMAR JENA-MP

WP(C)/33775/2020

181 16222/2020 MAMITARANI JENA-MP

WP(C)/33779/2020

182 16223/2020 NIHAR RANJAN JENA-MP

WP(C)/33771/2020

183 16224/2020 BIBHUTI BHUSAN MALLIK-MP

WP(C)/33777/2020
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184 16227/2020 SATYASAI MEDICAL COLLEGE, HOSPITAL AND RESEARCH CENTRE-MP

WP(C)/23011/2020

185 16228/2020 BIJAYA KUMAR DASH-MP

WP(C)/24696/2020

186 16229/2020 DAMAYANTI PANDA-MP

WP(C)/31503/2020

187 16261/2020 A.SERMA SUBATHRA-MP

WP(C)/25204/2020

188 16263/2020 KASHINATH PANDA-MP

WP(C)/32457/2020

189 16280/2020 AUROBINDA TRIPATHY-MP

WP(C)/20967/2020

190 16282/2020 IDRIS ALI KHAN-MP

WP(C)/20965/2020
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